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(serp 'P‘ \1* (&) Q.g

In the Hon'bie Hn.gh Court of Judlcatu.re at Allahabad

*_,, | ST S:Lttlng at Luc §
| 7 1983.

Vrit Betition No.

Lalloo Ram Sé.roj and ors eos P@')B:Ltloners
ﬂ' V8. ‘
Union of India and ors. " ees Opp. parties.
" Index
L - Sl. No. Particulars ' page .
| ‘3..«:@&‘@35&5{‘ e
2. Writ Petition ' 3-17
3. Affidavit 18=-19
4, Anmexure no. 1 Copy of,che‘.rt *.i,__ﬁ.‘,z \37&\.3_4,
5. Annexure no. 2 copy of letter d‘b.“?‘ 316767322~
6. Annexure no. 3 " " 21036741 ¢
7. Annexure no. 4 Phgtostat coiy of e
ql.') ~ letter dt. December 80 |
\q/q/ ' 8. Annexures nos. 5 to 64 photostat copies. s
of appointment letters
9, Annexure no. 65 true copy of cirewlar — E}
& dt. 20.10.81 , |

10. Annexures 66 to 69 photostat copiézs O\S‘ ot

of representations dt. 30.5.81, 16.6.83,
16683and14683

11. Annexure no. TO photostat copy of letter A~
‘dte 31.3483

12. Annexure no. 71 photostat copy of |ol &
letter dt. 28.5.83

13, Vekalatnama. - /¢

(s C.Mi sra)
Advecate ’

Counsel for the petitioners.

Julonr? y 1983.



In the Hon'ble High Court of Judicature at Allahabad

- Sitting at Lu?ow? / C‘

C.M.Appllca.tlon No. c»f 1983

w. v o C/ /7( ‘ﬂ4
Lalloo Ram Saroj and ofé. ‘
- _ Y Petitioners. ,

Vee

/1./ Union of India
N.E:Railvay

' 2+ General Ivlénager/ New Delhi
3+ Divisional Railway Hanager, Northern Railway,

Hazratgana ' Lucknow. , :

g\
R 27 / Additional Divisional Ra;l.lway Manager (Bperatlng) ‘

Northern Rallway, Hazratgenj, Lucknow.

% Divisional Personnel Offlcer, Noz:them

Z

- Roiiway, Hazra;cganj , Lucknow. |
‘ MQsis:bant Personnel Officer No. 1, Northern

RailWay, Hazrafganj, Lucknow.
‘J./m:i.stént Personnel Officer No. II, Northern
Railway, Hazré.tganj, Iucknow. -

/@atlon Supemntendent (ﬁmxxxn:# Northern

”

Railway, Charbagh, Lucknow. ,

k/B./Seni‘or Divisional (Operating) Su;yerintendent,
Northern Ro.ilway, Luc]jcnow. i

10. Station Master, Northern Railway Immkm Kankaha.

coe Opp. Qaitieso

Application for interim relief
|







- f—j’( I)/ |

by | 2
That in view of the facts and circumstances
stated in the accompanying writ petition and

the a ffidavit , it is most respe¢tfully prayed
that the opposite~parties be directed to

immediately pay the entire arrears of wages to
‘t the petitioners and to continue to pay the
| same every month and be further directed not to
’ | pass a ny order of removing them f?om service
illegally and without serving any notice and

assigning any reason.

Such other orders which may be deemed

just and proﬁer may also be passedrin favour of

the petitioners against the opposife~parties.

i | | | (gigf%gg“r“
- N | (5.C.Migra)

,

Advocateé

COuhsel for the Petitioners.,

Dated Lucknow.

July Q) » 1963
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In the Hon'ble High Court of Judicature at Allahsbad

K - ~ +

- o,

Sitting at Lucknow.

I

-~

Writ Petition No. CT "~ of 1983,
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1. Lalloo Ram Saroj, aged about 29 years, s/o
Sri Prahlad, 0/o Station Master Pipeysand.

- - . o .

2+ Ved Prakash, aged about 31 years, s/o Sri Kalika

\ EQY‘&«W&%—} C/o Station Master Pipersand | T

3¢ Mukhteswar, aged about 24 years, s/o Sri Surjoo,

C/o Station Superintendent, Lucknow.

. “

4. Radhey Shyam » aged about 26 years, s/o Chhotey

Lal, C/o Station Superintendent, Luc@now.

- . -

5. Ram Khelawan, aged about 28 years, s/o Sri Khyall,
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C/o Station Superintendent, Lucknow;

-

6. Buddh1 Lal, aged about 25 years, s/o Sri Tula,

0/0 Stat:on Superintendent, Lucknow.

7. Sheo Lal, aged about 26 years, s/o Sri Khlall,

C/o 'Station Superintendent, Iucknoy.

8. Raja Ram, aged about 24 years, q/o Sri Dularey,

C/o Station Superintendent,Lucknov.

9+ Sunder Lal, aged about 26 years, s/o Sri
Rikhi Lal,’c/o Station Superintendent,mcknow.

10 . Abhilash Kumar, aged about 28 years, s/o

Sri Rem Niwas, C/o Station Superinbendent Lucknow.

-

11 Ram Bharosey, aged about 31 yea&s, 8/0 Sri Chendi
‘!

Lal 0/0 Station Superintendent, chknow. )

12, Devi Charan, abed about 27 years, s/o Sri
Shiv Raj, G/o Station Superintendent Lueknow.

~

13 Pyarey Lal, aged about 24 years, s/o Sri Nanku,

- ¢/o Station Supermntendent Luclnow e

-

, j
14, Mumna Ial, aged about 25 years, son of
. , i

Sri Lala, _C/o Station Superinten#nnt, Tucknowe.
. J

15. .Chhedi Lal, aged about 25 years, s/o Sri

Mithoo Lal, C/o Station Superintendent
Lucknow. |
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16. Becha Lal, aged about 24 years, s/o Sri Raja

Ram,PC/o Station Superintendent, Lucknow.

17. Balkishore, aged about 25 years, s/o Sri
Pyarey Lal, C/o Station Superintendent, Lucknow.

» 18. Radhey lal, aged about 25 years, s/o Sri-

Prabhoo, ¢/o Station Superintendent, Lucknow.

19. Chhedi Lal, aged about 29 years, s/o Sri
Mahabir, C/o Station Superintendent, Lucknow.

.

20. Mahesh Knmar, aged about ?5 years,
s/o Sri Lachman Pd. c/o Station Superlntendent

- J

Lucknow,

-

21. ~ Ram Ghandra, aged about 24 years, s/o
Sri Sheéo Nath , C/o Station Superintendent Lucknow.

- ~

H
22, Amrit Lal, aged about 31 years, a/o Sri Inder,
C/o Station Master Jaltipur @

1
~ . . 1
1

23, Sarva Jeet, aged about 24 years, s/o Sri Mohan
Lal, C/o Station Master, Jaitlpur. -

-
s

24+ Irimohan P4, aged about 31 years, S/o Sri
ST dﬁ‘ﬁ{;ﬁ%{; Karhilli? C/o Station Master, Jaitipur.

-

25, Ram Shanker, aged about 25 years, s/o Sri

Jhaboo, C/o Station Master Jaltlpur. I

26. Phool Chand, aged about 26 years, s/o Sri Maikod
C/o Station Master, Jaitipur. k

27. Surendra Kumar, aged about 24 years, s/o

Sri Kishan Sherma, C/o Station Mester Jaitipur,




6.
28, . Chandan lal, aged about 25 years, s/o

Sri Dori, 0/6 Statioh Master, Jaitipur.

-

29. Ran Shanker, aged about 29 years, s/o Sri Dularey,

C/o Station Master, Jaitipur.

30. Jagroop, aged about 27 years, s/o Sri Nanha,

¢/o étation.Master, Harauni.

31. BRam Ratan- ¥, aged about 24 yeams, s/o Sri

-y

Jhingur Pd, c/o Station Master, Haraunl

32 Shltla Pd., aged about 24 years,is/o Sri

Ganga, Pd., C/o Station Master Haraun&

-

33« Ramesh Chand, aged about 24 years, s/o Bri

Ganga Pd., C/o Station Master, Harayni. 1
34. Ram Ratan- II, aged about 26 years, s/o Sri

Lalloo, C/o Station liaster, Harauni.i

35+ Ram Nath, aged about 24 years, sAo Sri Sukhan,

C/o StationMaster, Haraunl.

36. Bishambhar Dayal, aged about 24uyears,

s/o Sri Lala, C/o ‘Station Master, Harauni,

-

37. Ram Khelawan, aged about 23 years, s/o Sri
Saheb Din, c/o Station Master, Harauni. i

38. Santosh Kumar, aged about 24 years, s/o Sri
Bechoo Lal, C/o Station Master, Harauni, '

39. Ram Asrey, aged about 26 years, s/o Sri
Gangoo, C/o Station Master, Harauni. |

-

40; Radhey Lal, aged about 25 years, s/o Sri
Shanker Pd. C/o Station Mester, Harauni.
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41. Janardan Pd., aged about 26 years, s/o Sri Sunder

Lal, C/o Station Master, Harauni.

42, Wazi Ahmad, aged about 25 years, s/o.Sri
ShafiwAhma&, G/o Station Master, Hq;auni.“

oy,

43. Dalip Kumar, aged about 29 years, s/o Sri

Manna‘Lal, b/o Station Master,Harauni.

44. Phool Chand, aged about 25 years, s/o Sri

Gokul, C/o Station Master, Harauni.

"~

45+ Ram Kumar, aged about 31 years, s/o Sri Dwarika
Pd.,‘c/o. Station Master Ajgain. L

-

46. Nanhoo, aged about 24 years, s/o Sri Baldeo,

0/0 Station Master, Ajgaln.

2]

47+ Rem Nath, a ged ‘about 27 years, 8/0 Sri Laloo,

I had

0/0 Station Master, Ajgain.

- -

48. Chhotey Lal, aged about 26 years, s/o
Sri Ganga Ram, C/o Station Master, Ajgain.

£ . o

49 . Ayodhya Pd,, aged about 26 yearﬁ, 8/o Sri
Badloo, C/o Station Master, Ajgain.

-~ -~

50 Asharfi Lal, ageé about 24 years, s/o Sri

Mahadeo, C/o Station Master, Ajgain.

51« 8ri Kishan, aged about 25 years, s/o Sri
Rajau, C/b Station.Master, Ajgain. '

52. Genda Lal, aged about 27 years,‘s/o Sri Chet
Ram, C/o Station Master, Ajgain.

53 Sri Ram, aged about 31 years, s/o Sri Rikhi
Pd., C/o Station Master, Afgmims Fankahs

EEEE—
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54. Bhalya Lal, aged about 25 years, s/o Sri Rewti,
C/o Station Master Kankaha |

55. Manohar Lal, aged about 26 years, s/o Sri Khilarl,
c/o Station Haster Kankaha. )

56. Sri Kishan, aged about 24 years, s/o Sri
Baboo Ram, C/o Statlon,Master, Kankaha.

|
57+ .Dharam Raj, aged about 24 years% s/o Sri Surya

Pal, C/o Station Master Magarwara l

nt

58. Rajendra Pd., aged about 24 years, s/o Sri

. . || ,
Murari Lal, ¢/o Station Superintendent, Faizabad.

-

59. Gur Pd., aged about 25 yeears, s/o Sri Vikram,

C/o Station Superintendent, Falzabag, )

'60. Vishwa Nath, aged about 27 years, s/o

Sri Saheb Lal, C/o Statlon Master, Sonlk.

n~ =

ses PetitiOflheI'So

Versus

1+ Union of India {_
g : €.
2. General ManagQ?L@N , Delhi.

3 Divisional Railway Manager, Nbrthern Railway,

Hazratgang, Lucknow

4, Additlonal Divisional Railway Manager (Operating)
Eafes ’ Northern Railway, Hazratgana, Lucknow.

5¢ Divisional Pe:r:sonnel Offlcer, Northérn Railvay,

HazratganJ Lucknow.
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9. | ~

6. A891stant Personnel Offlcer No . I Northemn

L)

Railway, Hazratganj, Lucknow.

Te Assistant Personnel Officer No. II, Northern

Railway, Hazratgana, Lucknow.

8. Statlon Superlntendent ’ NorthernRai&way,

u

Gharbagh, Lucknow. ' |
¢

9¢ Senlor Divisional Operatﬁng Superintendent

Northern Raulway, Lucknow.

10. Station Master Northern Rallway, Kankaha.

1
i

eee Opp= parties,

Writ Petition under Article 226 of the
the Constitution of India,

To

The Hon'ble Chief Justice and his

6ompéniqns Judges of the Hon'ble High Court.

-~

The above=named petitioners beg to submit

and state as under:

1e. | That all the above said petitioners
were appoiutéd as Qasual labourers iﬂ the
railway department on different ﬁateg,pripr to

- 1.6.78 i.e. before the date since which ban was
imposed on engagement of new person as casual
labourer unless he had worked as such' prior

$0 1.6.78 &E@\}Hu;?inltial4&&&5@%~&m¥ﬁiﬂment<\

memmmw.{/masml (
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10.

1ihnnxxxéixixxThe petitioners are amnexing a chart

as annexure no, | to the writ petition showing the

initial date of appointment as c asual labourer

before 1.6.,78 as per casual Labourer card.

2¢ That the petitioners haviéng worked for
more then four months continuously had acquired the
témporary status in terms of the G@neraﬂﬂanager;
Northern Railways' letter dated 31.7.73 and 21.3.74
and they became eiigible for all the privileges
and benefits available to the railway;'servants.

Copies of the above said letters . ated 31.7.73

~and 21.3.74 are being annexed herewith as

annexures nos, 2 and 3 to the petition.,

3 That under the Divisional Rrailway
Managér’s order dated December 1980 provision
had beeﬁ mede for casu;l labourers to change
their department by request to that effect. 21‘%'
Photostat copy of the said letter dated December
80 is being annexed herewith as ggggxureﬂno. 4

to the writ petition.

4. That the petitioners had requested for the
change of'theif department. The requests of the
petitic er were accepted by %he éompﬂtent
eauthorities and they were issued posting orders
in Transpoitation Department under different
senior subordinateé. Photostat copies‘of the

sppointment letters are being annexed herewith



Al

1.

as annexures.g»tOYGQ,tq‘tne writ petition.

e A e e e - - PR

5e That the petitioners were appointed azg—
by means of the a@ove said appointment orders in_
the pay scale of Rse 196-232 plus usual allowances
since the date of joining in pursuance of their
appointment orders and ever since the date of the
appointment oréerg they are regularly working in
TransportationDepartment under respective |
Station Masteré.and Station Superintendents,They
%qre being regularlywpaid théirlpay scale of.

Bse 196-232 since the date of their joining; but
however; the same has been most arbitrarily and
unreasonably withheld with effect from 14.4.83 till
date.

6 That most of the petitioners beiong

to the schedules castes and scheduled tribes and they
havevsubmitted their request for change 6f

department in respect to the Railway Divisional
Manager's Circular dated 20.10.81.4 true copy

of the said Circular dated 20.10.81 is being

annexed hercwith as annexure no. 65 to the writ
petition | -

Te That the petitioners even though they are
regularly éischarging their duties, ar.e not being
paid their wages inspite of the fact that x%;#g;xn

there are no orders to that effect passed by any

competent authorities.

8e That the petitioners have made written

representa%ions to the respective authorities
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12,

against the above said illegal action of not
making the payment while taking wory from them.
The petitioners are annexing photostat cOpies
of the representatlons &ated 30th May, 81, 16.6.
83, 16 6 83 and 14.6.83 respectlvely as annexures

#o8. 66, 67, 68 and 62 to_the wrlt petltlon.

-

R A R

9. That the above said represqntations have
been duly forvarded by the Senior subordinates

to the higher authorities with the request that
since all the petitioners are duly working
against clear vacancies after having been duly

appointed, their wages should be paid to them.

10, That the Station Superintendent,

Northern Railway? Iucknow had by means of his

order dated 31.3.83 requested the Divisional

Railway Manager that the petitioneés}yere

working afte: having been duly appoinfed against
regular vacancies and as such their payment of

salary be arranged against the regula¢ vacancies.

A photostat copy of the seid said letter dated

31 3.83 is being annexed herewith as annexure no. IO ,

to the writ petition.

1. That the Station Superlntendents/
Statlon Masters of different places hxxfgn
nqéﬁx have been directed under oral orders by the

{A.P.O I and A.P.0 II that the names othhe

petifiéners ‘shoild' be struck off the}rolls and

no wages should be drawn in their favour. Inspite



! *

13, |
of the fact that there is no such order of any

competent authority and the same couldneither
have been passed legally, the Station Superin-

tendent by means of his letter datedeZBth Hay 1983
has requested the Divisional Manager, Northern

Railway, Lucknow after apprising of ?he'entire
situation and the fact that even though the
petitioners are working, their wages%have not been
paid ; to issue definite instructioné a8 the A.P.0 I
and A.P.0.II had directed to remove theix names

of the'peti%ioners from the rolls a%d not to
forwapd their papers. A photosfat coﬁy of

the letter dated 28th May 83 is being annexed

herewith as annexure no. 71 to the writ petition.

...........

12 That s%milarix letter was issugd by the-
StationﬁMastei, Noxrthern Reilway, Harauni, to the
Divisional Persomnel Officer II, Northern Reilvay,
iﬁcknow. A frue copy of the séid lettér dated

30th May, 1983 is belng annexed herew:th as annexure

no. 71 to the writ petition,

13, That the above said action‘bf directing
the removal of the petitioners from service
through telephonic orders h‘n without ﬁerv1ng them
anynotice or assigning any reason is wholly
illegal, arbitrary and against the rules- as the‘
services of the petitioners cannot be dispensed
with since they have already assumed the status

of tempqrary servants and they cannot be dispensed
with their services under the rules published

by Railway Board's letter No.E (N)G II= 77CL/56
A . - écﬂ) ~ oo
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;&i 14, That the petitioners are being subjected
great e .

to/harassment as on the one hand their wages
are not being paid for the last several months
and are being brought to the starvation level
and are being fored to resort to agitation,md
on the other hand they are being threatened
regularly for removel from service without zmyx
assigning any reason or affording any reasonable
opportunity by the railway authorities in the

most unconstitutional manner.

15. That the petitioners are apprehending
|

unconstitutional order k£~of removal from service
|

by the mailway authorities at any moment and as such

it has become most necessary and expedient in the

interest of justice that they may be restrained fran\

Y7:+, removing the petitioners from services illegally

without assigning any reason or without giving them

any notice
16, That in view of the facts and circum=-

stances stated above, it has become most necessary'
and expedient in the interest of justice that the

opposite~parties be directed to immediately pay

CF‘Qﬂcé‘Q7371?74L:‘ the entire arrears of wages to the petitioners

and to continue to pay them the salary every

month and befurther directed not to pass any

order of removing them from service illegally
d without serving any notice and assigning an
v eason, during the pendency and final disposal of

i-: the present writ petition.

17. That feeling aggrieved and having no

other aleternative, adequate,efficacious and

+
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15 /

speedy remedy available, the petitioners are
compelled to file the present writ petition amongst

others on the following grounds:

Y

GROUNDS

A. Because the petitioners were

appointed b&_means of the above said appointment
orders in the pay scale of B~ 196~232 plus usual
allowances since the date of joining in

pursuance of their appointment orderﬁv and

ever since the date of the appointment oﬁrders
they are regularly working in Transportation
Department under respective SfationWMasterszand
étation Superintendents., nhey“were being regularly
ﬁaid their pay scale of &: 196=232 since the date

0f their joining, but however; the same has been

most arbitrarily and unreasonably withheld with

effect from 14.4.83 till date.

B Because the above said acticn of directing
ihe_remov&l of the petitioners from service -
through telephonic orders without serving them

any ﬁotice or assigning any reason .is wholly
illegal, arbitrary and against the rules as the
services of the petitioners cannot be dispenspd
with since they haVe already assumed the status

of temporary servants and they éannot}be dispensed
with thelr services under the rules published

~

by Railway Board's letter No. E (N) G II- 77 CL/56
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dated 8.6.81

C. - Because the petitioners are being
subject to great harassment as on the one hand
their wages are not being paid for the last
several months and are being brought to the
starvation level and are being forced to report
to agitation, on the other hand they are being
threateendd regularly for removal from service
without assigning any weason or affording any
reasonable opportunity by the railwgy authorities

in the most unconstitutional manner.

Wherefore, the petitioners pray for

the following reliefs:

1) Do issue a writ, 6rder or #u direction
in the neture of mandamus thereby directing the
opposite=parties to immediately pay the entire back
wages of the petitioners due to them and to continue
to pay them theire regular monthly wages as and

when the same fall due,

2) To igsue a writ, order or direction

ﬁin‘the natﬁre of mandamus thereby commanding the
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3) To issue a writ, order or direction

in the nature of mandamus thereby, directing the

opposite~parties to permanently absorb the peti-
tioners on their posts and confiyrm them againét

o the same.

. ' | 4) To issue any other sppropriazte writ,
o;der or diréction which the Court may deem fit
and proper on the facts a nd éircumstances of the

case.

5) . To award he costs of the writ

petition.

g:f%%é%g"i"
T}:y ’ : (S .C insra) .
- .Advocats,

Counsel for the petitionmrs.

Dated ILucknow.
. July(é@f), 1983,
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In the Hon'ble High Court of Judicature at Allahabad
Bitting at Iucknow. | u
Writ Petition No.  of 1983,
~
Lalloo Ram Saro]j and ors. soe Petitioners
) | Vs,
Union of India and ors ~ eee Opp. parties.
Affidavit
773 | I, Lalloo Ram Saroj, aged about 29 years,
son of Sri Pranlad, xf c/o Station Master

- Pipersand, do hereby solemnly affirm apd state on

Bath as under:

1. That thedeponent is petitiom"urno,. 1 in the
above noted writ petition and he is fully conversant
‘ with the facts of the case.
: \ { :
2« - That the contents of paras 1 to [é

of' the acéompanying writ petition are true to my
own knox-}ledge, those of paras . are true on
the basis of legal advice and those of paras

are true on the basis of record.

N

. MGV 3 NATY
July ?/é, 1983 Deponen“,j:.

Lucknowe.
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I, the above-named deponeny do hereby
verify that the contents of paras 1 and 2 of thig
affidavit are true to my own Imowledge, Nb part of

it is false ang nothing materigl has been concealed,

So help me Gog, . N
| R TR AR

Deponent,

- Dated Iucknoy.
July 9/{; , 1983,

I identify the deponent .above named who

has signed the affidavit before me

7%(“1’\ AN

Cle

lemnly affirmed before me on'jug“jhégg
at(’,ﬁﬁam by the deponent Sri Lalloo Ram Sa:r:o,‘j,.
who is identified by sri Bri.) Nandan Srivastava, Clerk
to Srl Se C.Misra, Advocate, High Court, Lucknow
Bench, Lucknow. I have satlsfled myseif by
examlnlng the deponent that he understands the

contents of the affidavit which have been read

over and explained by me,
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In the Hon'ble High Court of Judicaﬁure at Allahabad,

) Lucknow Bench, Luckﬁow.
Writ Petition o, of 1983,
|
; ~ - Lalloo Ram 8aro]. et Petitioner, q
Vs.
> " Union of India and others. Jv. Cpposite-parties,

AMNEXURE MO, | .

T ewme

- IN THE HIGH COURT OF‘JUDICATURE AT ALLAHABAD

LUCKNOW BENCH LUCKNOW,
ANNEXURE
™ |
CIVIL MISC. WRIT PETITION NO, ' OF 1983
(DISTRICT LUCKNOW )

—

© LALLOO RAM SHRQJ | |
S/o Shri Prahlak, «JsPetitioners

Versus

!

Divisional Railway Manager,
Northern Railway, Lucknow and |
Cthers. . sesBespondents,

We all the Substitutes Porters have already
worked as Casual Labourer before 1.6.1978 on Lucknow
Division in the Various Departments,'

|

51, Name and Station  Date of ' Date of Aged Prg;ent Remarks
\ tt. s s '
Father!s Name where pre é?%abou? birth  about jAdd st
sently . before 1.,6.%8 j 3

C/LCard i
working as peru/ia |

2 3 4 5 K 8




S/o Sri Chandi Lal

OV T TN RTATX

I d «2e ‘
]
|
1T 2 3 4 5 6, 7 8
1. Sri Lalloo Ram Sa Pipersand 15.1.73 ' 15.11.5428~%} C/oS.M. . 8/C
roj s/o Sri Prahlad ' Pipersand
2« Ved Prakash do 15410,71  4.5,62 31yrs do S/C
s/oSri Kalika ’
73, Sri MukhtBswar  Lucknow  1.3.77  1.2.59 24 | C/oSSlko  S/C
s/o Shri Surjoo
)
. i
4, Sri Radhey Shyam  do 15.3.76  13.12,5725~% . do S5/C
sfo Sri Chhotey Lal ‘
do 15,2, 74 2,12,55 278 do s/C
do 15,3.77  1.1.59 2h=d do  8/C
7. Sri Sheo Lal do 15,376 1,158 25-% | do s/C
! -»
s/o Sri Khiali |
| | |
8. Sri Raja Ram do 1.8.77  26.6,59 24 | do s/cC
s/o Sri Dularey |
:
9. Sri Sunder Lal do 153,76 L4e1,58 25% i do sS/C
s/o Rekhi Lal ; |
10. Sri Abhilash Kumar do 152,74 12,12,55 27% | do S/C
S/o Sri Ram Niwas 1 |
|
- ]
" 11. Sri Ram Bharosey do 15¢12,72 1.11.52 30%

| do S
1




/ 3.
i
1 2 3 4 5 6 7 8
12, Sri Devi Charan  Lucknow 154 1274 174 10,56 26% C/05.3,1k0 —wmem
S/o Sri Sheo Ra] |
13q SI’i Pyarey Lal do 1..80 75 1e 8¢ 59 24 do S/C
sfo Sri Nanko@
14, Sri Munna Lal doe - 15,11.76 10.10.58 25  do s/C
s/o Sri Lala
15, Sri Chandi Lal do 1508,77 5.6,59 25 do  §/C
s/o Sri Methoo Lal |
i Becha Lal do 158,77 9.7.59 24 - do S/C
SEe Sri Raja Ram
i1 Bal Kishore  do 15,12,76 11.11,58 25 do  s/c
.Sri Pyarey Lal |
i Radhey Lal do 150 3. 77 11.59 2k do s/C
Sri Prabhoo
19, Sri Chedi Lal do 15.12,72 5.9.54 29 do  8/C
s/0 Sri Mahabir .
20, Sri Mahesh Kumar 48 T.3.77  12,11,58 25 - do  S/C
s/o Sri Laxman Pd, ?
21, Sri Ram Chandra  do 15012,77 10,1159 23 | do  §/C
s/o Sri Bheo Nath T |
22, Sri Amrit Lal Jaltipur  15.5.70 15.3.52 31 iC/OSMJaitipur S/C
|
s/o Sri Inder

\
AT <1 27150

|
!
|

: , 4
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1 2 3
23, Sri Sarvajeet Jaitipur

~sf/o Sri Mohan Lal

24, Sri Trimohan Pra do

v sads/o Sri Karhili

25, Sri Ram Shanker do
s/o Sri Jhaboo

26, Sri Phool Chand a6
s/o Sri Maikoo

s ZZ&\E?i Surendra Kumar dé

%

Sri Kishan Sharma

7‘1 \
_ ,r.‘,u.\ S&"
) ‘iﬂm} ,(
g ,«‘ai Sri Doori

handan Lal do

29, Sri Ram Shanker aé
s/o Sri Dularey

s/o Sri Nanha.

’

31, Sri Ram Ratan Ist do
s/o Sri Jhangoo Pd,

32, Sri Sheetala Pd, do

s/o Sri Ganga pd.

33, Sri Ramesh Chandra do

/o0 Sri Laloo

30 Sri Jagrooeﬂ‘ " Hareoni

oﬁéy(:g;gfﬁﬁ'dF£§§§?

15:.7:77

' 15.6,70

-

1562, 77

151275

1777

1545 77

1543.72

150 B¢ Th

108,77

14977

15»1"'0 77

2.5¢59 247rsC/oSM Jaitipurs/C

244,52 31

141459 .zzgg
8,10,57 25%
1.'7;..59 24
3.2.59 24k

10,2, 54 1\ 29%

30.3.56 27

167459 24

12.7.59 24

10.2,59 24

ase

do

do

do

do

do

do

| do

do

S/C

s/C

5/C

S/C

S/C

C/oSMHaraoni S/C

s/C

s/C

s/c

o o
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34, Sri Ram Raten 2nd Haraoni
s/o 8ri Laloo
~ | |
35« Sri Ram Nath do

s/o Sri Sukhah.

36, Sri Bishambhar Dayal do

sfo Sri Lala

'37. 8ri Ram Khelawan do

s/o 8ri Saheb Deen

ag

do

40, Sri,Radhey Lal = do
sfo Sri Shanker Pd,

41, Sri Janardan Pd, do
" s/o Sri Sunder Lal

42, Sri Wazi Ahmed  do
s/o Sri Shafi Ahmad

43, Sri Dalip Kumar do

s/o»Sfi Manna Lal

L4, Sri Phool Chand  do
s/o Sri Gokul

TP 2 TS

1509.75 6.8,57 26

30s7.75 127,57 24

20.3.78 141460 2%

f5;5.76\ 1560 23
15,§.77f 157,59 24
15.12.75 25.10.57 26
15.9.75 9,758 2

103.75 141457 26

15.5.76 9.3.58 25
15.4aTh 10,4074 29

Cek,T6 2,2.58 25

do
| do
.
:} do
-1do

do

do

1 do

N
/ \

C/oSMHarzoni S/C

s/C

- 8/C

S/C

5/C .

s/c

s/C

AR -

'S/c




45, Sri Ram Kumar Ajgain 15,4,77 30.3.52 31yrsC/oSMijgain S/C
s/fo Sri Dwarika Pd. |

1

7%, Sri Nanhoo do 15.9.77 8.7.% 24 do s/C
" s/o Sri Baldeo B }
o |

47, Sri Ram Nath " do 15,5, 74 23.3.56 27 ldo 5/C
s/o Sri Laloo , |

48, Sri Chotey Lal  do 1505.75 5.2.57 26 do s/C

~ s/o Sri Ganga Ram

49. ori Ayo@hya qu do : 15«0 30 76 250 1e 58 25% C{O S/C
s/o Sri Badloo

do 15,10.70 13.7.59 24 do 8/C
. : |
do 15411576 10.9,58 25 da S/C
52, Sri Ganda Lal do 102,75 1.1.57 26§ do - s/c
s/o Sri Chet Ram E
53, Sri Sri Ranm Kenkaha 15,6471 20,1.53 30% C/éSMKankaha S/c
s/o Sri Rekhi Pd.
54, Sri Bhaiya Lal do 14576  5.43.58 25 dolk__ s/C
s/o Sri Reveti “
%
* 55, Sri ManoharLal  do 1,10,77 5.8,59 25 do | s/c

s/o Sri Khilari ﬁ‘

Clog I RS o w
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56 SriSri Kishan Kankaha 1501277 17.10.59 24yr c/oSM Kankaha 846
s/o Sri Baboo Ram |

135. Sri Dharam Raj MagarWara 153,77 1e1¢59 24 . cfoSM Magar | S/C

s/é Sri Surya Pal . Wara

58, Sri Rajendra Pd, Faizabad 15.10,77 2.8, 59 24 - cfo S,S., 8/C
s/o 8ri Murari Lal |

Faizabad

59. Sri Gur Prasad do

sfo Sri Vikram

60. Sri Vishwa Nath Sonik 15.2,74 10,10,54 27 ¢fo S, S/C

s/o Sri Saheb Lal

Slonik
[ o
: True Copy | .
T AN \
I (AR
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IN Tilk HON'ELE HIGH COURT.OF JUDICATURE AT ALLAL

LUCKNOW BELCH, LUCKNCY,

- ——

Writ Petition No. of 1983,
Lalloo Ram Saroj. ess Petitioner,
Vs,
Union of InGia and others. «vs Opposite-parties.,

ANNEXURE NO, 2,

. Serial No. 5449 - Circular No, 220E/190-VIII(EIVY,
dated 31.7.1973.

Subjects=- Employment of Casual Labour on
Railways.

A copy of Railway DBoard's letter Mo, PC~72/RLT=-
69/3(1i} dated 12.7.1973 on the above subject is
forwarded for information and guidance. Board's letter
o, E(INC0-60CL-13 dated 22,8, 1962 referred to therein
was circulated under this office letter Mo, 220=E/100-
IV(EIV} dated 31.8.62/1.9.62 (P.S.No., 1731},

Copy of Railway Board's letter No, PC~72/RLT~-59/
3(1) dated 12.7.1973.

Subjéct: Employment of Casual Labour on Railways.

The Railway Labour Tribunal, 1969, which was
appointed by Government under the permanent Negotiating

Machinery dealing with the demands in regard to which




.
¢ "’@W&%}r

-t 2 3~ |

agreement could not be reached between the Railway
Board and the organised labour, has, inter-alia made
the following recommendations in reépect of the issues

relating to Casual Labour,

%4,26(4}(1), The period of maximum service for

earning temporary status should be fixed at four

months instead of six, M |

4,26, (43(ii), If Casual labourerlis engaged on
works which automatically expire on Bjst March, the
continuity of his service shall not be regarded as
broken if sanction for the work is given subsequently,
and the same casual labourer is emp.oyed to finish the
work, provided furfher that no casual‘iabourer shall
be prevented from working on such job 50 as to deprive
him of earning the status of a temporaﬁy Railway

Vorker,

2. The Government have accepted the %bove
recommendations of the tribunal and accbrdingly it
has been decided by the Railway Board that Casual
Labour other than those employed on_'Pr%jects' should
be treated as 'temporary' after the expiry of four
months continuous empioyementvinsteqd o% six months
at present laid down in Board's letter ﬁo. E(NG060 CL
13 dated 22,8,62, a= amended from time%to time and
incorporated under para 2501.(b}(i§ and:(b)(iii} of

Chapter XXV of the Indian Railway Establishment
|
Manual., |

1
!

\ |




3, It has also been decided that if a casual labourer
is engaged on works which automatibally expire on

318t llafch, there should be no breagk in his service
provided that sanction for that work is given
subsequéntly and the same casual labourer is employed
to f;nish the work, It should also be assured that no
casual labourer is prevented from ﬁorking a Job

so as to deprive him of earning thé status of a

temporary railway servant,

4, Necessary corrections slips to chapter XXV of
the Indian Railway Establishment l.anual in accordance
wBth the decision contasined in para 2 above will

follow,

True Copvy.

W1w“




v In the Hon'ble High Court of Judicature at Allahabad,

Lucknow Bench, Lucknow,
i

Writ Petition No,  of 1983,
| Lalloo Ram Saroj. «s. Petitioner.
g |
| Vs,
Union of India and others,  iess Opposite~parties

ANNEXURE NO, 3,

L ]

Serial No, 6101 = Circular No, 220-E/190—VIII(EIV)
dated 21 30 1974

Subjects= Employnent of Casual Labouﬁé on Railway,
Granting of Authorised Scaﬁe of Pay to
Casual Bnﬂmngxs:Labours om completion of 9

months now four months conilnuous service,

1
i

Attention is inﬁiﬁed to Railway Hoard's letter No,
PC-72/RLI~69/3(1} dated 12,7.73 wheréin the Board while
" accepting the recommendations of theiRailway Labour
Iribunal have decided that Casual Laﬁgur other than

those employed on projects should beitreated as temporary,

after theiexpiry of &4 months continucus employment
instead of 6 months as existed previ#usly. It follow
that it is the responsibility of the administration to
bring the Casual Labours who have coétinuously been
empldyed for a period of &4 months toﬁauthorised scale
of pay. It is, however, observed thaf in some

departments Casual Labours are not bﬁought on authorised
|

Scale of pay and continue to be empl&yed'on Casual Labour
, |

| i
1 . . . //
. . J
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rates, Non-granting of authorised scéle of pay to such
Labdurer on expiry of 4 months attracts the provision
of Board's orders., It is understood ﬁhat in all estimates
prepared by the Executive Officer concerned, provisions
for staff is made on C,L. rates, This;may be on account
of limited funds allotted for the work. All T,L.As,
are also sanctioned making provision for employing
men on C,L, rates and on account of this Casual
Labourers are not being brought on authorised scale
of pay after the stipilated period,
1

It is desired that all concerned should be
advised in this regard to make provision for labours
on Authorised Scale of pay so as to comply with Railway
Board's orders referred to above, By doing this you may
be slighly over budgeting in as much gs for the first
4 months the provision would be made on Authorised
Scale whereas staff would be appofnted on Casual Labour
rates, but this slight over budgettiné would be
desirable to ensure that Railway Boar@'s orders are
implemented and there should be no labbur unrest on

this account,

The QOfficers concerned should élso be
instructed that no Casual Labour is prévented from
i
working on such jobs so as to deprive him of earning

the status of a temporary Railway Serv%nt on the

f
expiry of his continuous employment for a period
beyond 4 months, j
|
| \
|
|

= P.T.0.

1 o
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It may, however, again be clarified that only
Casual Labour employed in works other than Project are

to be given aAuthorised Scales of Pay or continuous

-~ employnent of 4 months,
~ —
True C@X- !
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In the Hon'ble High Court of Judicature at Allahabad,

Lucknow Bench, LucknoﬁL

Writ Petition Mo,  of 1983,

———

Lalloo Ram Saroj. _ ...fPetitioner.
Vs,

Union of InGia and others. ...ﬁOpposite-parties.

allWEAURE NO, 4,

. il
LR N . 1
‘ ]

Yo, 120 B/ 190-IV (E-3-1}  Divisional Office,
Lucknotht. /12/80. l

411 .Sr. Subordinates Incharges,

Lucknow Division,

C/~ All Officers of Lucknow Division..
Divl. Secretary, LRMU/LKO, |
Divl, Secretary, URMU/LKGC,

Subs- Engagement of Casual Labourers in the Open line.

On Lucknow Diwy. there is a ban on engagement of any

<Vf(v(i;f\3\4FﬁyE;“‘ nev person as a C/Labour unless the h@s vorked as such

prior to 1.6.78 and holds proof to th@t effect, In

order to exercise a check and keep co$trol over the

implenentation of these instructions,ﬂit has been
decided with immediate effect if any #nit has to
engage a casual labourer who has not_%orked
previously ih the same unit but has rendered:

services as a.Casual labourer on othef unit in

this Division prior to 1.6,78, then ail such cgses




¥

before being considered suitable for recruitment

will have to be cleared personally by Sr, D.P.0/DPO

with a view to ensurethat theevidence produced |
about having worked prior to 1, 6., 1978 is scrutinised ‘

properly and thus avold any wrong appointments.
Please acknowledge receipt.
Sd., H.S, Chatta.

Divl, R’LY . l\lanag er,

Lucknow.

True Copy.
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t4 Station Mester, T, ¢
| Q’?'u".:,,"&%ﬁf | ' ,h\w >

3ir,

Regi= Non payment of Vages.

Wo the followini:é}wtem mo st regpectfully beg
to Irigg t# your kind motice that despite our performing
duties el jresanting ourselves et duty prior to
"N pegularising we have wot bean paid wages for the
peried enling 14.4,1%83 #nd 14.5,1983. The reasons
whatgoever say be , for nom payment of our legitimate
wages oculd unforgunately not be sassigned o intimated
t us. . .
Ve, therefore, reqiest yeur hmour to bs kind
cnouaxtu mﬁnuuﬁummformnpaynent of
Tt Mlc

Yours falthfully

T R

Y Dateds /§ June, 1963, mw‘“‘"m'ﬁ_
. ’ ; Q%ﬂ&q %)hu& Tﬁ{\{-
)(v[ . N \"'1 al‘a;i
(\:}/J . ) 3 . P, Qooo 02/"
G Yoy
' e IS G Lly

&1 /ud/ o
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Y o DIVIsIoNA M%AA'Z«‘I:
. ReRelway, ludknow, '

air, '

Regre Fon payment of Vagest -
W the following perters sost respestfilly Ug
% brige t0 your kind motise that despite eur
duties aml presenting axsetlves st duty prior %
_maahrinincmhavommwmmrh
poriod emiing 14,441508 Ml 45,1900 The resccns
whatgoev. r may de , for nm paysmnt of ewr legitiante
wages could infortunately mot be assigned e intimated
t0 use

Yo, therefore, requcst your homour 0 b kind
endugh to intimate us the yeasom for asn pa)ent of

Thanking yoWe © -

t
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SS.CL.IV/Staff/82-83,

|
In the Hon'ble High Court of Judicature at Allahabad,

Lucknow Bench, Lucknow,

Writ Petition No, of 1983,
‘Lalloo Ram Saro], | ..; Petitioner,
Versus
Union of India and others. ee» Opp-parties,

AI‘IHEXURE NO¢ 70.

LU J

NORTHERN RAILWAY,

Station Sﬁpdt's Office
Lucknov, Dt., 31.3,1983,

The Divl., Railway lanager,
Northern Railway,
Lucknovi, :

Subject:- Posting of Cl. IV Staff,

L ]

The following candidatés have béen posted against

regular vacancies and have resumed duty on the dates as

noted against each, They are also present and performing

L/R posts in grade Rs. 196-232 (RS}, '

S.No. Name, Dt, of joining against |

regular posts, :

1. Shri Buddhi Lal s/o Sri Tula 24,2,83,

2. Shri Chhedi Lal s/o liahabir, 24.2,63,

3. Shri Mghesh Kumar s/o Laxman Pd. 113483,

4, Shri Radhey Lal s/o Sri Chhotex Lal 7.3.83

5. Shri Ram Khelawan s/o Sri Kh&aﬁi. 16.3,83

6. Shri Radhey Shyam s/o Chhotey Lal. 7.3.83




'S

7. Shri Surya Pal - s/o Sukh Ram.  14.3.83

8. Shri Ram Chandra s/o Sheo Nath.  19.3.83
9. Shri Abhilash Kumar s/o Ran Niwa§.23.3.83.
10, Skri Ram Baran = s/o liatai Ram.  7.2.83
11, Shri Mukhteshwar s/o Sarjoo. = 1.3.83

Since the above staff is performing their duty
regularly their payment may please bé arranged
accordingly against regular vacancies, The vacancies

are available under me at present,

Sd, N.K, Rastogi.

Station Superintendent,
N. Rly. Lucknov,

Copy tos=-
1. Supdt, Pay Bill,

2, Sr.Dad/Lucknov,
3. DPO/Lucknov,

True Copve. ‘

TR T

L ammm o e L

.
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grATIAN SUPLAL TTHI.NEE QFFICE i
LUCENOW » ' )

Moo 85.CLIV/5taff/82+83 Dated D'%May, 1983,

The Divisional Rallvay Masager, \
‘jmthem Railway, Lucknove -

Subjects= Non-payment of wages to Class IV gtaff i.c. Porters ete.

The following class IV staff having been posted by your ! ‘7
affice apainst regular vacancies had resumed duty and working { \
accyrdingly. Their’ pay although advised by this unit as well B
as through Uleltgn Pay Sheet has not been charged by Fay Bill., APOS I
and II during thH¥ course of their discussions with the undarsisned
pointed out that the bonafide of these class IV staff being under |
investigation their names should be struck off the rolls and no \&
vages should be shown in thelr favour. Howcver, since they )
were posted vide genuine appointment letters of your office, o s

this action of strucking their names off the roll did not

appsor to be sound enough. As such this reference is being made
to issue definite instrmictions on this ceore to avoid furthex
labour trouble and Union's agitation e te. '

z
8aH0. Name .of Class IV gstaff and father's nmens Dyte of appointment ]

1 Shri Munna Lal s/o Lalloo(s/C) 16.2.1983
8. Shri Chhadi Lzl s/o Mithoo lal - ' 27.2.83
&, Chri Devl Charan 8/0 Sheo Raj . 172483
? Shrd Bscha Lal s/o Raha Rem N 4.3.83
-~ ge nhri Sunder Lal s/o Raia Ram , ‘ 31.1.83,
B¢ 81;5_1 Heera' Lal s/o Shri Sadhu Ram : 7+3.83
¥+ 6uri 3ohan Lal s/o Gajraj 4.3.83
8¢ Shri Rmja Ram 8/0 Dularey - 2.2.83
9. Shri Kishore 8/0 Pearey lal . 10.2,83
) 10.8hri Kamsl Bahadur a/0 Purna Bahadur 6.1.83
ft.0hrl Cheo Lal 8/0 Khaild 7.2.83
12,5hri Chandrika s/0 Namda 16.2.83
13, Shri Buddhi Lal s/0 ©Shri Tula 24,2.83
14, sShri Clan‘jgdi Lal s/0 Mahabir 24.2.83
16, Shri Mafes£ KXumar s/0 Laxmann Pd. 11.3.83
16. 3hri Radh%énn_@/o Chhotey Lal 7.3,83
17. Shri Ram tawan 8/0 Shri Kniali 16.3.83
18. Ghri R,dhey Shyam s/o0 Chhotey Lal 7.3.83
19, Shri Surya Pal s/0 Sukh Ram . 14.3.83
£0+ Shri Rem Chandre 8/o0 chri Sheo Nath 19.3.83
e1. g,hu Abhdlasa Kumar s/o Shri Ram Niwes 23.3.83
82, Shrei pan {ri@~s/o chri Matel fam 3.2.83

«3.83

1
A/’/\,' /f\ :/\/ i

Btation Duperintundent,
% HeRallway, iu !oigue

- / t .
. N —
The Divisional iecretary, NoR.M.U. A T

ear Cuard's Rugning Room, N.Hly, Charbagh, 7
| oY Were to hiis lottor Noe NRMI/= dt. & 507

. Fhe final aotion uill be tauken an v calipt of
‘ m@(—“ﬂ:’l_ﬁz\_ﬁ instructions from DIM/LKO, Focdipt ol
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P | Iﬁ the Hon'ble High Court bf Judl cature a

Iucinow Bench , Lucknov.

\/\/
“7}p/ it Petttlon flo. 3915 of 1983 k

BV CV PP
R R N Y vy

DN

Lalloo Ram & others waw Petltioners,

Versus

Union of Indla & others e«-~ Oppocite Par_ties

PR Application for Interim Relief

L g That in view of the facts and circumstances

Stated in the accompanying af'fidgvit‘ gnd the affle
davit ﬁied in support of the Writ Petitlon 1t
is mst'respectfuily prayed th$t the opposite
party may be directed to immediately pay the
entire arrears bf wages and mmy tes the peti-.
tioners and continue to pay the same every -
month and further be directed ﬁot to pass any

order of removal from service agaimét the peti-

tioners 1llegally and without gerving sny notice

ﬁ/ and assigning any regsons to the petitioners,
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Such other orders which may deem fit

and proper in view of the facts 2nd circums -
tances of the case may also be passed in favour

of the petitfiomers,

éﬁ/
( S.C, Misra )
" Advocate

Lucknow 7
tt. 30,8483, Counsel for the Petitioners,




|
In the Hon'ble High Court of Judic‘a ture at Allahab=d

»r

A Lucknow Bench, Lucho'r!; W\ /

R e T :\Jl\\k‘

tera \t.iu»;u_x(u\\y‘-\mn\\ . W

< D e e i
:

Lalloo Ram Saro] & others - Petitioners.

Y

!
Versus [‘!l
|

Union of Indla & others == Opp, Parties,

|
!

SR
"t h"’“"""&‘WMMMJ |

-em

MR

'AFFIDﬁQV'IT

- - LR -
* ) \‘

o

I, Lalloo Rem aged a’bout 29 years, son of
|

Sri Prghlad, e/o Statlon Master Pipar. sand, Dise
. trict Lucknow do hereby solemnly afﬁrm and state

‘\
| ‘1
|
That the deponent 1s petitioner ﬁo. 11n

on oath as under g

the above sald writ Petition and‘as such he

1s fully conversant with the facts and cir.

|
a~ . j )
CTCOL Y VA cumstances of the case deposed here in after,

il

!
He has also been authorised to swear the present

affidavit on behalf of the other 1uetitioners.
ﬂ

A A A I RVA VR B

2, That the peti tidners have filed ttlle above noted
Wrlt Petition challenging the a.ctiﬂ.on of the

I
|
|




U
y -~ ' " : \/\/
opposite partlies of not disWrsmg and paying
their salary and wa geé for thé last several
months inspite of the fact that they all were
contlinunously wrking and doing the job,

3, That the writ Peti‘-tion was filpd on 28,7,1983
4(' and thig Hon 'bie court was pleased to diréct
that the wrii petition will be“h taken up on
18,8,1983,

4, That however, the Writ Petitlon could not be
i heard on 18,8,1083 'and fhe stay application

st11l remsins un diposed off,

5, ~Tbaf as euch the petitioners arEe suffering
gsevere hardship and have almost been bmu@t‘
on the brink of stervation as they are not
being pald their salaries and wages by the

authorities concerned in a mst 1llegal ,ar-

bitrary and mal:fide manner, ingplite of the
fact that all the petitioners are continuously

working and dlscharging their du‘lties.

6, That in these circumstances , 1t has become
Most expedient and necessary in the interest
[ .
o7 c @Yy Ay of justice that the writ petitisn may be heprd

for admission today and interim orders may

be passed on the application for} stay or the




. B

seme may be hegrd and disposed off at the ear-

liest possible date,

o o~

Luclnow o7 oy ¥/ VA

Dt, 30,8,1983, Deponent,
Verification

I, the deponent above named do hereby
veriﬁ that the contents of paras ’ to Sp
are true to my own lnowledge and those of
Paras r'\& to ?_L are believed by me
to be true on the basis of the x legal advice
furnished by my counsel, No part of it 1gs

false and nothing materisl has been concealed,

So help me God, 0
Lucknow W(V\‘SZ?/‘*/ teeA >
Dt, 30,8,1983, Deponent,

T identify the deponent
who has signed before me,

DR\ o
( Brij Nandan Srivastava)
- Clerk to

9’1‘1 S.c. Hisra‘. 9 AdWCate.

—




W

Solemnly affirmed before me on H«- §“§3

»

at \5  a.am, /Lp.;m./ by the deponent Iﬂi.'lo@
Ram who 1s identified by Sri Brij N@n Srie
vastava ¢clerk to 8ri 8,0, Miars, Advocate, High
Court , Allahabad Iucinow Bench LuCknoy,

< I have satisfled mysslf by exemining the
(»:/ ] Ve vj/ ) .,/ Geponent that he understands the contents of

)\ this affidavit wyhich bave been resd out end exe

L platned by m

e >

ﬂ H"w DT P
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_F LUCKNOW, y?f LUCKNOW, 1

CHTETIAETE . v v e e e e e e e e e s A7 /@’%EIW‘D onN ‘
. . ‘ LHE ﬁ&&”l’qko o(/p DN/@/J :

 Divisienai P:fhaxlt;' O
NOrlLess Balilvay, Luckuow.




ORDER SHEET

L

w . ;
Y IN THE HIGH COURT OF JUDICATURE AT ALLAHABAP \
g2 P- No. . 3@/5’“ . of 19?‘3
5. |
)
Date to
Date ‘ Note of progress of proceedings and routine orders which
, | caseis
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oL,
Date to which
Date Note of progress of proceedings and routine orders case is
;- adjourngd
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